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TELANGANA LEGISLATIVE ASSEMBLY

Question NO. ccveviniiniiiiii s Date of despatch .....cocovviniinnnnn, fernensernenaas
Department .....cooeviiiiiiniiiennnns Date when answer is due ........coovvevininnennn.
From

3} o AP vt ererreararehe it M.L.A

Constituency ....... Er e renrereeeeene st as et aaaes

To

The Secretary;
Telangana Legislative Assembly,

Hyderabad.

Sir,
’ Under Rule 39 of the Rules of Procedure and Conduct of Business in
the Telangana Legislative Assembly, I give notice of the following question :

Place : Yours faithfully,

Date :
Member,
Telangana Legislative Assembly.

Will the MInister for ..o, be pleased to state :
(a)



